MEGHAILAYA LEGISLATIVE ASSEMBLY

BUDGET SESSION
STARRED
QUESTIONS AND ANSWERS

Monday, the 16" March, 2015.

Tax Evaders

Shri PAUL LYNGDOCH ‘

*63. Will the Chief Minister in-charge
Taxation be pleased to state :-

(a) The extent of tevenue loss to the
State due to leakages in collection
of Sales Tax throughout
Meghalaya?

(b) Whether the Government is
aware of clear cases of nexus
between officials and Tax
evader?

(c) The steps taken in this regard?

Dr. MUKUL M. SANGMA
(Chief Minister in-charge Taxation)

(2) Sir, no specific case of leakage in
collection of tax Revenue has come to the
notice of the Government.

(b) No, Sir.

(c) Does not arise in view of replies
to (a) and (b) above.

Private Educational Institutions

Dr. JEMINO MAWTHOH

*64. Will the Deputy Chief Minister
in-charge Education be pleased to
state the measures taken by the
Government to regiilate the exorbitant
fees charged by Private Educational
Institutions in the State?

Prof. R. C. LALOO
(Deputy Chief Mirister in-charge
Education)

Sir, the Department is seized of the
matter and a Committee has been
constituted to examine the issue. The
report of the Committee is being examined
by the Directorate.



o

Construction of Mini Stadiums

Dr. DONKUPAR ROY

*65. Will the Minister in-charge
Sports and Youth Affairs be pleased
to state :-

(a) The names of completed mini
stadiums in the State constructed
during the last S years?

(b} The names of incompleted mini
stadiums, including year of
sanction in the State?

(c) How long more will it take to
complete the construction of the
stadiums mentioned at (b) above?

Shri ZENITH M. SANGMA
(Minister in-charge Sports & Youth
Affairs)

(a) Sir, the names of the completed
mini stadiums in the State constructed
during the last S years is as per statement
placed on the Table of the House.

(b) Sir, the list of the names of in-
complete mini stadiums including year of
sanction in the State is as per statement
placed on the Table of the House.

(c) 1 (one) more year, Sir.

Pending Bills

Skri PAUL LYNGDOH

*$6. Will the Minister in-charge Public
Works (Roads) be pleased to state :-

(a) The cumulative net payment due
to contractors for various works
undertaken by them?

(b) The time frame for settling of
pending bills?

Shri SNIAWBHALANG DHAR
[Minister in-charge Public Works
{Roads)]

(a) Sir, the cumulative net payment
due to Contractors for various works
undertaken by them is ¥34792.30 Lakhs.

(b) Sir, there is no time frame for
settling of pending bills as payment is made
as per fund available.



(¢) The steps taken to narrow the gap {¢) Sir, certain measures has been
between actual requirements and  proposed to narrow the gap between actual
funds available at hand? requirements at hand like :

(i) Restriction in the sanctioning of new
works and taking up maintenance
work (except in emergency cases)
and

(ii) Enhancement of Budget allocation.

Social Assistance

Dr. JEMINO MAWTHOH Smti. DEBORAH Ch. MARAK
) (Minister in-charge Social Welfare)

*67. Will the Minister in-charge Social

Welfare be pleased to state the

following under Chief Minister

Scheme for Social assistance for the

year 2013-14 :-

Sir, the required information is as

follows :-
{a) The total number of beneficiaries {a) 48234 nos.
who availed this Scheme?
(b) The number of infirms? (b) 24409 nos.

(¢) The number of widows?
(c) & (d) 16782 nos.
{d) The number of single mothers?

{e) The number of disabled? (e) 7043 nos.



Employment Exchange

Dr. DONKUPAR ROY

*68. Will the Minister in-charge
Labour and Employment be pleased
to state :-

(a) The numbers of unemployed
youths registered with the
different Empioyment Exchange
in the State during the last 5 years,
year-wise?

(b) The numbers of registered youth
who managed to get jobs through
recommendation of Employment
Exchange in the State during the
last 5 years?
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Dr. M. AMPAREEN LYNGPOCH
(Minister in-charge Labour)

(a) Sir, the year wise registration
figures are as follows :-

2010 -

2011
2012
2013
2014

6261
5145
17164
7194
293

(b) The year wise placement figures

are as follows :-

2010
2011
2012
2013
2014

30
15
33

20






